Leave of [11 March, 2020] Absence 5

REPORTS OF THE DEFPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON COMMERCE
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SUPPLEMENTARY DEMANDS FOR GRANTS, 2019-20

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE; THE MINISTER
OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ANURAG SINGH
THAKUR): Sir, I rise to lay on the Table, a statement (in English and Hindi) showing
the Supplementary Demands for Grants, 2019-20. ... {Interruptions)...

Y |mafeE: s sy U 8] ded e L (@ERE).. H AU 88 STid] g .. (STEEE)...
U el & <ol (@), % He 3l HHSl TE 31 ¥E1 | . (FEEH)... W
A4 1 ggd Nigl € ) 21 (mEEE).

It is not going on record. ...(Interruptions)... Do you want to defy the Chair?
... {Interruptions)... If you want to challenge the Chair, I have to name you.

SHRI B. K. HARTPRASAD: *
SHRIMATT CHHAYA VERMA: *

MR. CHAIRMAN: Ghulam Nabiji, what 1s this? Nothing 1s going on record.
Their names have to go on record saying that they tried to disturb the House. Take

note.

LEAVE OF ABSENCE

MR. CHAIRMAN: I have to inform Members that a letter has been received from
Shri Beni Prasad Verma, Member stating that due to ill health, he is unable to attend
the sittings of the current (251st) Session from 2nd March, 2020 to 3rd April, 2020. He

*Laid on the Table.



